v . v o

CENTRAL ADMINTSTRATIVE TRTRUNAL
PRINCIPAL RENCH

R.A.No. 1L of 7004 (i;>
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New Qeihi, this the 14th dav of .January,.zZ004

HON'RLE SHRI SHANKER RAJU, JUDBTCTAL MEMBRER
HONRILE SHRI R.K. UPADHYAYA, ADMIMISTRATIVE MEMBER

1. Dr. S.K.Murti,
$/0 L.ate Sh.Rhaskaranand,
working as Scientist~-0 in
Rotanical Survey of India,
Under r/o Environment & Forests and
presently posted at Dehradun (Uttranchal)}) and
R/0 265 Vasant Vihar, Phase-7,
Dehradun {(Uttaranchal}

Fu Dr. J.R.Sharma,

X $/0  $h.Jeet Ram Sharma,

L working as Scientist-D in

Rotanical Survey of India,

Under M/o Environment & Foresits and

presently posted at Dehradun (Uttranchal) and
R/ 197, Kaulagarh Road,.

Dehradun {(Uttaranchal)

L

Dr. K.P.Singh,

5/0 L.ate 8Sh.D.S.8ingh,

working as Scientist-E in

Rotanical Survey of India,

Under M/o Environment & Forests and
presently posted at Allahabad (UP} and
R/0 10, Chatham Lines,

Al lahabad (UP)

. 4., Or. K.K.Khanna,
S $/0 Sh., J.N.Khanna,
working as Scientist-D in
. Rotanical Survey of India,
Under M/o Environment & Forests and
presently posted at Allahabad (UR) and
R/70 10, Chatham i.ines,
Allahabad {(UP)

5. Dr. H.I.Chowdhery,
5/0 Sh., K.C.Chowdhery.
working as Scientist—-F IN
Rotanical Survey of India,
linder M/0 Environment & Foresits and
presently posted at Central National
Herbarium, Howrah and
R/o0 D~22, 72nd M.S. Hostel Ruilding Nizam
Palace,
f..1.0 . Rose Road,
Kolkata TW.RBY.

& ., ir. S.i..Abbax, i
3/0 l.ate Sh. Syed Hassan abbas,
working as Scientist-C in
Rotanical Survey ot India,
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Under M/o Environment & Forests and
presently posted at Shillong
{Meghalayva}l and

R/o0 Lower New Colony, Laitumkhran,
Shilong (rMeghalaval.

V. Nr. Anis ahmed Ansari,
S/0 lL.ate Sh.Aziz A.ANsari.,
working as Scientist-E in
Rotanical Survey of India,
Under M/o Environment & Foresits and
presently posted at Indian Botanic Garden,
Howrah and
R/o Rotanin Garden, Sibpore,
Howrah {(WR) .
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Nr. H.S.Pandey,

S$/0 l.ate Sh.R.$.Pandey,

working as Scientist—-C in

Rotanical Survey of India,

Under M/o Environment & Forests and
presently posted at Indian Rotanic Garden,
Howrah and R/o Rotanic Garden, 3ibpore,
Howrah (WR)

@, Or. S.kKumar,
5/0 iLate Sh.Shiv Charan Lal Govil,
working as Scientist-F in
Botanical Survey of India,
Under M/o Environment & Forests and
presently posted at Dehradun iUttranchal) and
R/io 192, Kaulagarh Road,
Nehradun (Uttaranchal )

10, Dr. P.Daniel,
§/n l.ate Sh.G.Pitchai,
working as Scientist-E in
Rotanical Survey ot India,
Under M/o Environment & Forests and
presently posted at Coimbatore and
R/ T.N.A.U Campus, lLawley Road,
Coimbatore ([ Tamil Nadu}

1. Or. A.3.Chauhan,
S/0 lLate Sh.Raghural S3ingh,
working as Scientist-F in
BRotanical Survey of India,
Under M/o FEnvironment & Forests and
prasently posted at Gangtok, Sikkim and
R/0 Chief Justice Road,
Gangtok (Sikkim}
Dehradun {(Urtaranchal)
Dahradun iUttaranchal }
Revieaw anplicants.

Varsus

[

Union of India,

through Secretary,

M/o Fnvironment and Forests,
Parayavaran BRhawan,

C.G.0O. Complex,

i.odhi Road,

New Dealhi-—-110001
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i Secretarv,

M/0 Personnel, Public Grievances &
Pensioner s Welfare,
Dept. of Personnel & Trainina {(DOPT),
North Rlock,
Mewy Deihi .

... REevView Respondents

ORDER_(BY_CIRCULATION)

SHRI _R.K.UPADHYAYA, ADMINISTRATIVE HMEMRER; -

This review application under section 27zi{3)(+1
of the administrative Tribunals Act,1%85 has been tiled
seeking review of the Tribunal's order dated 3.17.200%

in DA NO.RZ26/2003,

Z . The relief claimed by the applicants in the 04
was  that they should be promoted in the vear in which
they bhad become eligible. This Tribunal by order
dated 3.12.2003 had come to the oconclusion that
“Unless the applicants are so screened and found
suitable , they could not be held eligible for holding
the post fo which Tthey have been promoted trom a date
prior té the date of auch DPRC/selection”. By tThe
nresent review application, an attempt is made to

reargue the entire case as it in appeal against the

order dated 3,12.2003,

3. The scope of review under section 22(31i{f} of

the Administrative Tribunals, Act,1985 is limited to
correction of  errors which are plain and apparent.
This has been a0 held by the Hon 'ble Supreme Court in

R k
the case of_SeubashVYs. _State of Maharashtra & Ors,

A4TR 20027 SC 2537. 1In case, the review appliicants were
not satisfied with the order of this Tribunal, thew

: remedies

wouid  have taken recourse Tno  the [eqal

avallable to them. The . claims as  made are noi

T



Admissibie by way of review of the order dated
3.12.2003, Therefore, this review applicarvion i=

reiected at The circuiation stage.
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(R.K. UPADHYAYA) (SHANKER RA.JU)
ADMINISTRATIVE HMEMBER JUDTCTAL. MEMBER
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